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JAMMU-SlUNAG.\Il HIGHWAY 

1990. SHRI GULAM MOHAMMED 
BAKSID: Will the Minister of DEFENCE 
be pleased to .tate: 

(a) the total amount spent on the mainte-
nance and improvement of the road from 
Jammu to Srinagar since it was declared 
as a Highway; and 

(b) the imProvements which have been 
effected therein ~ far? 

THE MlNlSTER OF DEFENCE (SHRI 
SWAllAN SINGH): (a) The expenditnre 
incurred on J ammu-Srinagar portion of the 
National Highway I-A by the Border Roads 
Organisation on Capital Works and main-

tenance after the inclusion of the road in 
the programme of the Board during the 
period 1961-62 to 1967-68 (up to August 
1967) is Rs. 941.73 lakbs and Rs. 229.06 
laths respectively. The expenditure inrur-
red on this portion of the road prior to its 
inclusion in the programme of the Board i. 
not readily available. 

(b) The Jammu-Srinagar portion is being 
widened and improved to cater for un-inter-
rupted traffic; protective works such as the 
construction of retaining and breast wallo 
and culverts and stabilisation of the road 
surface have been and are being undertaken 
at a number of places. 

Sum \UID CENTRAL GoVERNMBNT 
EMPWYEBS IN U.N.O. 

1991. SHRI M. L. SONDID: Will the 
Minister of EXTERNAL AFFAIRS be 
pleUed to state : 

(a) the number of various State and Cen-
tral Government employees who have been 
selected to serve in the various agencies of 
the United Nations Organisations during 
the last two years; 

(b) the number of employees at present 
working in each of the U.N. Offices and 
the tel'1M of appointment in each case; 
and 

(c) whether there are cases where em-
ployees have been sent more than once 
to U.N. jobs and if so, the reasons therefor? 

THE PRIME MINISTER, MINISTER 
OF ATOMIC ENERGY. MINISTER OF 
PLANNING AND MlNISIER OF EX-
TERNAL AFFAIRS (SHRIMATI INDIRA 
GANDHI) : (a) to (c). The required infor-
mation is being collected and will be laid 
on the Table of the Homle. 

CONTRACT LABoUR SYSTEM IN A.I.R. 
1992. SHRI MADHU LIMAYE: WilL 

the Minister of INFORMATION AND 
BROADCASTING be pleased to state : 

(a) whether Government are aware that 
the contract labour sy.:tem is in vogue in 
the All India Radio; 

(b) whether the A.I.R. artists/their guild 
have protested against this system; and 

(c) if so, the reaction or Government 
thereto 7 




